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Names of Women Farrners in Land Records

693.SHRI GUTHA SUKENDER REDDY:

Wi‖ the Minister of RURAL DEVELOPMENT be pieased to state:

(a)Whether the Covernment proposes to revise the guidelines to enable women

farmers'names in the land records so as to enabie them to get proper benefits of

Centra‖y sponsored schemesi and

(b)if SO,the deta‖ s thereof?

ANSWER

M:N:STER OF STATE FOR RURAL DEVELOPMENT

(SHRI RAM KRIPAL YADAV)

(a)&(b):   As per Entry No 18 and 45 ofthe List‖ (State List)of the seventh

Schedule to the Constitution of india, the subieCt regarding land and its

management, including the maintenance of land records,fa‖ s within the,uriSdiCtion

of States

The Digitai lndia Land Records Modernisation Programme fr7rer a″ a prOvides

for digitisation of ava‖ able land records


